
 207  Papics  Laid

 (Hindi  and  English  versians)  andar  sub-
 section  {l)  of  section  420A  of  the  Com-
 panies  Act,  956:-—~

 rehy  Review  by  the  Government  on
 the  working  of  the  Mational

 Dosiea  श  and
 ate Limi  epanagar,  year 1978-74.

 @  Annual  Report  of  the  Mational
 Newsprint  and  Paper  Mills
 Limited,  Nepanagar,  for  the  yea
 ‘1973-74  along  with  the  Au dited
 Accounts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon.

 [Placed  in  Library.  See  No.  LT-044/
 75).

 NotIvicaTIONS  UNDER  ALL  Inpia  SERVICES
 Act,  95]

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS,
 DEPARTMENT  OF  PERSONNEL
 AND  ADMINISTRATIVE  REFORMS
 AND  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  OM
 MEHTA):  I  beg  to  lay  on  the  Table:

 aM  A  copy  each  of  the  following
 Notigcations  (Hindi  and  English  ver-
 sions)  under  sub-section  (2)  of  section  3
 of  the  All  India  Services  Act,  96!:—

 rey  The  All  India  Services  (Joint
 Cadre)  Amendment  Rules,  975
 published  in  Notification  No
 G.S.R.  6i(£)  in  Gazette  of  India
 dated  the  25th  March,  1975.

 (i)  The  Indian  Administrative  Service
 (Pay)  Fifth  Amendment  Rules,
 i975,  published  in  Notification
 No.  GS.R.  85(E)  in  Gazette  of

 India,  dated  the  2nd  April,  975

 PRU  ISR)  th  Gazetie  of  DIMA,
 dated  @od  Apr,  me

 ,  lating

 ay  the  fable  ate

 diy):  The  Indign  Favewt.  GAp-
 uty  Competitive  Sixa-

 mination)  Amendment  Regnin-
 Mu,  pubvahed  in  Notifice-

 ties  Mo:  GER.  43l  in  Gazette

 be
 dated  tee!  Sth  April,

 (2)  G.B.R.  432  published  in  Gazette
 of  India,  dated  the  Sth  April,  975  con-

 comrsgendarn  to.  Motifiestios'  No.

 oo
 1201  dated  the  36  November,

 (3)  G&E.  433  published  an  Gazette
 of  India,  dated  the  3th  April,  975  con-
 taning  corrigendum  to  Notification  Né
 G.SR.  683,  dated  the  29th  June,  1974.

 {Placed  in  Library.  See  No.  LT-
 9442/75).

 NorTeicatiena  UNDER  Deaet  Gin
 GurRupwara  Act,  97]

 I  beg  to  lay
 on  the  Table  a  copy  each  of  the  fallow.
 ing  notifications  under  sub-section  (4)  of

 yee  oy
 of  the  Delhi  Sikh  पपाएंप्राघाहड

 ct,  —

 33)  Notification  No.  ्  6(2)75-Judl.
 (Find:  and  English  version)  published
 in  Delhi  Gazette,  dated  the  26th  March,
 i975  containing  corrigendum  to  the
 Delhi  Sikh  Gurdwara  Management
 Committee  (Registration  of  Electars)
 Rules,  1973.

 ‘  ५)  corey
 No.

 he
 48/T3-J  adi,

 published
 roo

 azatte,  dated
 ‘he  28th  March,  os  containing  corri-
 gendum  to  Notification  No.  है,  l&(i9)/
 73/Judl,  dated  the  9th  January,  1974,

 (3)  Notification  No.  F.  ¢7i9/73-Judl.
 (ii)  published  in  Delhi  Gazette,  dated
 the  28th  March,  975
 peudurn  to  '  Nétifteatton  Ne  ४ 8387
 72Judl.,  dated  the  l8th  May,  19%  है.

 to  the  Delbi
 so  lection

 Gurdware

 Members)  Ties,  10
 a  |

 £Pluces  de  dibrary  deel  झक
 9443/78).
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